RESERVED

CENTRAL ADVINISTRATIVE TRIBUNAL ALLAHABAD BENCH

Allahabad this the Q'™  day of Recondy, . 1994,

Hon'*ble Mr, Justice B.C. Saksena, Vice=Chairman
Hon'!ble Mr, K. Muthukumar, Administrative Member

Original Application no, 83 of 1992,

Dilip Kumar,S/o sri Om Prakash, Guard, Railwey
Guarter no, 511B, Lelitragar, Allshabad.

Fradeep Kumer Yadav, S/o Sri K.L. Yadav, R/0
367/322, Mohatshimganj, Allcheacad.

e oo ¢ A}DplicantS'

Counsel for the Applicant sri sunil Rai

Vers us

The Unicn of Indie through the General Manager,
N. Rly. Beroda House, New Delhi.

The Divisional Railway )Manager, Northern Railway,
Allehabad,

The Senior Divisional Commercial Superintendent
N. Rly allahabad. '

The Senior Divisional Perscnnel Officer, N, Kly
Allahabad,

The senior Divisional Accounts Ufficer, N. Rly,
Allchabad.

« «o Respond:-nts

Counsel for the Respondentis Sri A.V. Srivaesteva/F. .athur
Sri B.B. Paul,

ﬂlongwith

Original Acclication no. 406 of 1994

1.

2

Sgbhash Chandrz, S/o Sri Raja Ram, R/o 407, Rejapur,
Distt. allaghabad.

ﬁali%lﬁalg%ra§r, >/o R®. Prasad, R/o 317, K D.S.A. Ground

Vers us

he Jnion_of India through the Zeneral Manauer
E- R{y ’ Baroéa Hcuse, ng Deihi. ' ;

The Divisional Railway itanager, N. Rly Allahabad.

el oo




3.
1.

/]2 //

The senior Divisionel Comiercisl, Superintendent
N. Rly Allenhabcd.

.ss Respond=nts

criginal Applicatiorn no. 110 of 1993

Syed Nizam Hussain, S/o Sved Ali Hasan, 4f/a 29 yrs.
R/o Mohalla Chiktoli, P.S. Husssindbed, F.O.
Jarla, District Palayum.

Ragubir sharan xharwar, S/o sri S. Sunder, Afa 33 Yrs
R/oc 877-A Shastri Colony, Distt Mugalsasrai.

«vs Appiicants

Vers us

Jnion of India, through General Manacer, N, sily
Rai lway Board, Berode House, New Delri,

h1 Onmercigl Superingendent, N. Kly Barods

of
use, N

Divisional Railway Llenacer, Northern Rai lway
Nawab Yusuf Road, Allahabad.

Seni>r Divisinal Commerciel Superintendent,
N. Rly Nawab Yusuf Road Allahabad.

e« «. Respondengs

original Applicetion no. 39 of 93

Nirgle singh, S/o #. singh, a/8 30 Yrs, R/p
Ram Besic Vidalaya, Dercanj, Allahckbad.

Tarek Whath Fandey, S/o B.D. Pancey, A/8 30 Yrs.
R/o village Kewalpur, Post Beri-vice, District
Varanasi,

Kamla Kant Shukla, S/o P.N. Shukla, R/o Rem Bcsic
vidyalaya, Dareganj, “lloqabcd

Amasr Bath, s/o Mangru, R/o Ram Basic Vidyalaye
Daraganj, Allahabed.

Sushil Kumer Tripathi, S/o K.S. Tripathi, R/o
Vil.ege Laxshagrah, Post Lakshagarh (Handia),
Distt. Allahgbaa.
shyam Shanker shukla, S/o sri kK.s. Shukla, R/o
Vaishno Ashram Ram Basic Vidyalaya, Dareganj Distt.
Allahabad.

eee prlicants.

Mersus

Union of India thrcagh General signager Northemn

Railway, Baroda House, New Delhi,

-
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4.

// 3 1/

Chief Commercial Superintendent, Northern Railway
Baroda House, New Delhi,

Divisional Railway Maneger, N. Rly, Allahabad.

Senior Divisional Commercial Supreingendent
N. nily Allahabad.

... Respondents

~—
Criginsl Application no, 38# of 19923

Fazal Karim. “/o ychd. Kadim, R/o Village Chakiya,
House no. 104/24]1 Rpost Office 3.P.C. Distt Allahabad.

Ajay Kashyap, S/0 F.S. Keshyap, R/o 63 J.K. Fourth
Avenue, Railway Colony smith koad, Allahsbad.

... Applicants
Versus o

Union of 1ndia, through General Manaser, Northern
Railway, Kailway Board Barode House N. Delhi.

—hief Commercial supeziﬁtendant, N “Rly Batods 0"
~Hegsey; New Delhis o~ s = =

Divisional Railway Menager, Northern Railway
Allahatad.

Senior Divisiocnal Coumercial Superintendent.
Northern Railway Nawab Yusuf Road Allahebad,

.... Respondents.

Criginal Application no., 32 of 1993

Qamrul Hesan, A/a 29 vre S/o Late Sri S.N. Hasan,
R/c¢ 121Dariyabad, Jogighat, Allghabad.

«.. Appliceh

Versus

snicn of India through Gerral Kanager N. Rly, Rly
Boadd Baroda House New Delhi,

Chief Commercial Superintendent, N. Rly Baroda,

House, Nev Delhi,
X
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s Divisional liailway lManeger, Northern Railway, :
Nawab Yusuf Road, Allahabad. 3
4. Senior Divisional Commercial Superintendent,

Northern hailway allshabad.,

/ - ...+ Respondents

i Original A pplication no. 1782 cf 1992 g

1 vinod Kumar Sherme, -/c Shri Chabi Lal, R/o 17/A
Lahia Marg, Allahebad.

ess Arplicant

¥ersus

 The Union of India thre

he-Chairmen, Railway

-=° “HBoard, WNew Dethi., ~: £
2. The seneral Manager N. ply Baroda House, New Delhi. i
2, vrée Divisional Raidway-Renager; N. RlYAAllaabﬁd.;;f"”%a
! = .... Respondents ?’E

‘ - = i Sl e : _i;
;¢{8, Jriginal Apolicstion no, 1534 of 1992 : i
1. Shsem Nerain singh, 5/o R.N. Singh, R/o Will & Post |
; Jemauli, Distt. Baksur, Bihar. ;

2. Ravindra Tripethi s/o sri s.C. Tripathi, R/o
vill, Dharampur Ghurwa, Tehsil .Phoolpur Allahabad.
as Ram Bharat, S/o 3irdhari Lal, R/o Deogalpur, Post i
Ma Mau Aima Distt. Allshacad. %
o« Ldpplicant

§

Versus |

1 s

1, Union of India, through Secretary Raeilw:y Board,
Refi Maerg, New Delhi.

2. General Manager, Northern Railway, Rellway Bhewvan

(Baroda Hous) New Delhi. \

Nt 7

et
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3. Chief Commercial Superintendent. N. Rly RailBhawan |
(Baroda House) New Delhi,

4, Divisionel Railway Manager, Northern Railway, ‘
D.ReM. Office Nawab Yusuf Road, Allahabad. L

8. sSenior Divisional Commercial Superintendent, N. ély it
D.R.M. Office, Allzhabad. i

« .+ Respondents

9. Original Application no.352 of 1992 .

l. Rajendra Prasad Pandey, S/o Sri S.P. Pandey,
' R/o Vill Nanhcopur, P.O. Pahara, Distt. Mirzspur .

The Union of india through.
; Delhi.

10, Original Applicaetion no., 450 of 1994.

l. Rajendra Kumar, $/o Sri F.N. Jaisawal, R/o 225
Gandhi Nagar, Mutthigenj, Distt. Allahabad.

2. Remesh Chand, S/o sSri Late Hari Lal, R/o 19/216
Luker Ganj, Distt. Allaabad.

oo Applican‘ts

Versus

1. The Union of India through the General Manager
N. Rly Baroda House, New Delhi.

‘ 2 Divisional Railway Manager, N. Rly Allahabad.

eni 3 s ; :
S OT Divisional Commervial Superintendent,

e e H
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N. Rly, Allahabad.

eee Responderts

1l. Criginal ppplication no. 400 of 1994

10 Ram Niranjan singh, a/a 38 Yrs, 8/c Ssri R.N. Singh
R/o 183-Alopibagh, Allzhabead,

o Km. Shashi Srivasteve, A/A 26 Yrs, D/o Sri V.N.
Srivasteva, R/o ! Dhinghwes Khothi, alopibagh,
Allshabad.

35 Cinesh Kumer, Afa 3. Yrs, S/o Sri G.S. Lel Srivastave
E/o Village & rost sinchora, Distt. Mirzapur.

.. Applicents

Versus
I Jnion Of India, throush General ;ianag-r, Northern
Rei lway, Reillway BRoard, Rarode House. N. Delhi

D Chief Fersonnel Officer, N. Rly, Earode House.
“ew Delhi,

a8 Divisional Reilway Manauer, Northern Railway, Nawab
Yusuf Road, Allehabdd.

4, senior Divisional Commercial Superintendent
N. Riy, aAllahabad. i

«++ Respondengs,

12, Original Applicetion no, 399 of 1994

L Kadir Ahmed, S/o sri Abdul Ghafoor Khun, A/ 30 Yrs
R/o 182/K/1, A.D.A Colony Rajropur Allshabad.

o Brijesh Prasad, 5/o Sri Narain Prssad, Afa 26 Yrs,
/o 93=\iatiysra Koadm alopibsgh A llanabead.

3 Kemle®h singh, 5/0 sri R.m Bali singh, a/a 37 VYrs,
R/c 129 Alopibegh, Allehabad.

4, Rajesh Kumar, S/o Narein Frasad, a/a 28 Yrs, R/o
544 Colonelganj, allahabed.

5 Arun Kant Srivesséve, S/® sri M.P. Srivasteva,
a/a 3% Yrs R/o Azad Sguare, i.mbagh, Allahsbad.

5, Km, Vibha Sarswet, D/o S.K. scrswat, a/a 32 Yrs
R/o 133-BC, Leader Road, Railway Colony Allshabad.

7 Km. abha sarswat, D/o S.E. Sarswat, afe 27 Yrs

\ -7
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/o 133=-3C, Lead Road, Railway Colony, Allahabad.
Se Revi Shsnkar Srivaétava, S/o Sri Prem Kumer,
A’a 26 Yrs, R/ 130-C/51-L Rajroop=-pur,

Allie nabads

svs. Apblicents

Vler sus

1. Jnion of lndia through General Maneger, N. Rly,
Railway Board, Baroda House, New Delhi.

2. Chief personnel Cfficer, N, Rly Barode House,
“9\'\" De lhi .

S Divisional Railway lienacer, N. Rly, A llechabad.

4, Senior Divisionsl Commerciel Superintendent, N. Rly
vawab Yusuf Road, Allanabad.

ees s Respondents

13. Criginel Application no., 397 of 1994

1. Piyush Kumaer Dwivedi S/o K.K. Dwivedi, Afe 29 Yrs
R/050-A ladhwapur Allehabad.
o8 R.mesh Saran §/s Hari Bhcnker Lal, A /& 34 Yrs
R/o C-27/273-3, Indien Fr=s: Colony Jagatganj,
Varaneasi,

3 Re jeev Kumer Srivastave, S/o P.M. Lal, a/e 30 Yrs
R/0 CK=63/209-4 Chcti Piyarie District, Vvaremasi

4, Amulya Kumar Gupte, S/c Sri N.K. Gupte, a/e 30 Yrs
K/o 178 yurana Katra, Allshabed.

Se Surendra Kumar S/o K. Lal a/a 30 Yrs, R/o Vill. &
Post Halimpur, Distt. Vsranasi.

65 Rakesh Behsii Srivasteave, S/o K.B. Srivestova,
Afa 26 Yrs, R/o 12 Ghas-Ki=-Satti, Khuladbad,
Allahabad.

71 Priya Kant Srive:ztave, S/0 Sri A.N. Lal, a/e 35 Yrs
R/o $=1/64~2G Chupe-Pur, Distt. Veraenasi.

B Fraveen Kumsr 3/o0 Sri :.prakaesh, 4/a 28 Yrs R/o Shiv
3/13-K-8, Nawalpur Colony, leerapur Basehiee,
Varanasi,

ees Applicants

Versus \\
Lt
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% Union of Indie, through General Manager, N. Rly,
Reilway Board, Baroda House. New e lhi, v

2 Chief rersonnel Officer, Northern Reilway, Berods
House, New Delhi,

5 Divisionel Railwey Manager, Nortnern Railway, Nawab .
Yusuf Road, Allahebad. B

4, Senior Divisional Commerciel Superintendent !. Rly
Nawab Yusuf Road, Allahabad,

..+ Respondenss,

14, Original A pplicetior no., 1702 of G2

il Ra jendra Prasad , Afa 24 Yrs, S/o Sri Rej Bahadur } :
singh, R/o Vill Khapdti, Post Knapatia, Distt 3
Allzahsbad.

2. Dharam pal singh, A/e 32 Yrs, S/o L.R. singh, R/o
vill, Ghambir Singh pPur (Saw&en) P.O. aurai,
Distt. Veranasi,

3 Mahesh Prasad, Af/a 35 Yrs, S/o 5ri Remji Prese&d v
R/o iohalla ; ersurampur, Fost Muchslsarai, Pistt
Varanasi.

4, Munna Lecl, A/a 29 Yrs, 5/c¢ Sri Cheddi Rem R/o
@2 vill Chandhasi (Khuswaha Besti) Post Chandhasi,
Mugalsaria. Distt. Varanasi.,

e s o Ap;’licants

Vers us

1 Union of India, through Generael Manager, N. Rly
Baroda House, New Delhi.

2. Chief Commercial Superintendent, N. Rly, Baroda
House, New Delhi, :

3. Divisional Reilway Manager, N. Rly lawab Yusuf Koad,
Allahcbad.
4, Senior Divisional Commercial Superintendent, DRM

Office, Allaghabud,

..o liespondents

15, 0Original A oplication no., 1227 of 1993

1o Lal Bahsdur, S/o 3ri Jhanra, aA/a 28 Yrs, R/o vill

\
Qe -9
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bhawarohi, F.O. Sindhaur, Distt. Mirzapur

2.

3.

4o

16.
1%

Kishorilal, s/o Jhanna, Af/a@ 32 Yrs R/o Vill. Bhewaroh:
P.0. 3indhaur, District Mirzapur.

horilel, s/o Jhanna, Af/a 30 Yrs, K/o Vill Bhawerchi,
P.0O. Sindhaur, Distt. Mirzs .ur,

Dinesh Prassd, S/o Sri Shvnatt Prasad, A /e 32 Yrs
R/o vill & BP.Q. Baeraini, Distt. Mirzs ur

Kam Subhag, 3/0 Sri D. singh, A /& 27 Yrs, R/o
vill Murahuan, P.O. sShikargenj Distt. Varanasi,

Sunil Kumer, S/o sri Bansni Lal a/a 31 Yereas
r/o B.P. 285 Revi Nagar Colony, Neer Keli Maoir
Mughalsaraei, ‘Varesnasi.

+e. Applicents.

Ver sus

Jnion of Indie through General NManager, N. Kly raeil-
way Board Baroga House. New Delhi

Chief Personnel Officer, N. Rly Baroda House, New
Delhi.

Divisional Ruilway Mancier, Northern Reilway,
Nawab Yusuf Road, A llalieb-c.

Senior Divisionael Commercial Superintendent

Lo Rly, Navao Yusuf Road, allahabad.

.. Respondents

Original Agplicetion no, 873 of 1993

Santosh Kumar Dvivedi, S/o Late Sri R.M. Dwivedi
R/o vill & Post Sindthora, District Mirzapur

Randhir <ingh, S/o S.N. singh, r/o Vvill sultanpur,
P.O. Makhmep ur Distt. lau.

Virendra singh, s/osri S. singh , r/o Vvill Rampur
post RampurDhamave Ditt. Allchsbad.

Jitendra Bshadur singh, s/o sri A.Singh, r/o
vill and Fost Rempur Dhameva, Bistt. Allshabad.

Rén Vijei singh, s/o 8.%. singh, r/o vill & go-

Aempur Dhamava, Bistt Allehabad. 4

Vinay Kunar singh,s/o sii .‘ahesh Sirgh a/aé 22 Years
r/o vill ¢ post Rempur, Dhamava, Distt. allehabad. %

Bodha singh, s/o s-i R. Babadur, r/o vill chadpur,

\
Qvéh/ o weJO
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post Bhiteura, Distt. Fatehpur.

8. ram rripal singh s/o sri A . singh, R/o Vill sshimepui,
post Bhiteure, Distt. Fatehpur,

S. Kunwar Rajendra Singh, S§/c sri J.B. Singh, #/o
Badi liadari, Fost Siswen, Distt. Allahabad.

10, Raghwvendra Pratep Singh, S/o sri V.singh r/o vill
Churiyani, posi churiyeni Distt. Fatehpur.

ll. s.C. Mishra, S/o R.S. Nishra, r/o vill Jathi rost
Mahidcinpur, Distt. Allehabad.

12, Hardwer, S/o Rem Singh, r/c vill end Post Kaunie
Distt. Azamgarh.

13. Ajai Kumer Srivastava, S/o sri (Late) saheb Lal
Srivastave, r/o Vill & post Sindthora, Bitt.
Mirxa;ur. i

l4, Anant pathak, S/o S.N. Pathek, r/o B-24 G,T.E.
Karelli Alleahdbad,

15, Kunwer Surendra Sinch, s/o J.B. Ssingh r/o Vill
Beli Madari, post Siswan, Distt Allahebad.

e P oo

lo. Ramesh singh, s/o M. singh, r/o vill and post Rampur I

Dhamava, Distt A :lahebad. i

17. S.K. Gupte, S/o K.L. Gupta, r/o 4 HB/107 G.nga “agar
Colony Varanasi,

18, Hishaemuddin, S/o sri sahauddin, r/o 537-A Shanshyam
Nagar Colony Allahubad.

ees+ Applicants §

Vers us

le Union of India, through senerel Manager, N. Rly
Reilw ay Bcard, Baroda House, N. Delhi,

2 Chief Fersormel Ofiicer, Northern Railway, Barocds
House, New Delhi,

3, Divisicnal Railway jien.ger, Northern Hailway,
Nawab Yusuf Road, Allahabad.

4. Senior Divisionel Commerciel Superintendent,
Noethern Railway Allahsbad,

. .+ Respondents

\ |

Qf\/

~
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19.

l.

()
originel A pplicetion no., 779 of 1933
itahesh Kumar, S/o sri H. lal, r/c New lasker line,
Furena Baihrsne, Allahabac. ,

.+« Applicants

Versus

"The Wnion of India through the General Menager,

northern Railway, Bsrods House, New Delhi,

The Divisional Railway Manager, Northern Ralilway
Allahsbac.

Tre Senior Divisional Commercial Superintendent
Northern Reilway Allcnabed.

The senior Divisional perscnal Officer, N. Riy
Allahgbad., -

The Senior Divisional Accounts Officer, N. Rly Allahal

«++. Respondents

Crigingl Applcation no.746 of 1993

Samarnath singh s/o salik Ram &/o vill Kureh=Khurd,
P.C. Mugalsarai Distt }ugalsarai.

Om Prekas!i Sharma, S/o Late sri puttoo Lal Sharme
a@fa r/o vill rarshurampur (sikatia) p.O.
fugalsarai, Pistt Mugalasria,

ee+ Applicents

Versus

Union of India, through General Msnager N. Rly
Railway Board, Earoda House. “‘ew Delhi

Chief Personnel Officer, N. Rly Barode House
N. Delhi,

Divisional “cilway Manager N. Rly Allshabad.

Senior Divisional Commercisl Superintendent, N. Rly
Allchabad.

. s+« Respondents

Original Application no. 530 of 1993

Ramesh Chandra, S/o Sri K. Cacreg,r/o vill
Jmargani P.S5. Raipur, Tehsi Machlishahr, District
Jaunpur. \

e e

S ——

e e

4
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satya prakesh, s/o adhya, af/e 30 yrs r/o vill
Rampur Sawai, P.Q. Rejupur, Tehsil Mechlishahr
Distt. Jaeunpur.

Jemuna fprased, s/o Srinsth r/o Gopalpur, p.c. Rampur
Tehsil patii, Distt pratapgarh.

Sri Ram Singh s/c sri uurali,:a/a\29 yrs r/o
vill Behdaul Khurd, P.OC. Surwen Misirp ur,
Tehsil pPatii Dlstt. Pratapgarh,.

Uma Shanker, S/o sri Chote Lal r/p vill Banbirpur
F.O. Raipur, Tehsil Machlishshr Distt Jaunpur.

Laxmen Singh, S/o sri jurali, r/o vill Behdaul
Khurd, p.o. Surwan misirpur, Tehsil Patti

Distt Pragpgarh.

Girjs Shankar, S/o sri Chhute Lzl A /& 31 yrs

r/c vill Vanbirpur, P.O. Raipur, Tehsil Machlishahr
Dist¢t. Jaunpur.

Rajendra Frasad, S/o sri Ram Lal, r/cUmargsanj
P.O. Raipur, Tehsil pachlishahr, Bistt Jaunpur,

Anrit Lal, s/o Ssri nath rgc¢ villumarganj P.O.
Raipur, Teksil Machlishahr District Jeunpur.

Hira *al, spo Sri Ram hath, r/o vill Umarganj, P.O.
Raipur, Tehsil Machlishahr, Distt. Jaunpu..

... Aprlicangs

Versus

Union of Indis through General Mandcer, Northern
Raidway Railway Board, Barods House, New Delhi,

Chief FPerscnnel Officer, NMorthern Railway, Rarods
House, l'ew Delhi.

Divisdsonel Railwa ay ianager, N. Rly Nawab Yusuf
and dl.L: 18l d.

Senicr Divisional Commercial Superintendent, N.R1y
Allchacad,

..+« Respondsnts

Criginal Application no. 479 of 1993

shiv Shenker, S/o Ram Lakhon, r/o vill Rehdaul Khurd
fost Gaure Distt. Ira&pgerh

Heri shanker, S/o sri Chottey Lal, r/o vill Bamvirpur |

post Raempur, Distt Jeunpur.

Ram Bshedur, S/o sr. ichan Lal, rfo Purani Bardahi
Bazar, Post jlukundasaganj, Tehsil patti, Distt.
Pratapoarh, \

e DT —
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Ram Ashrey, S/o sri Ram Adhar, r/o village Sukhan
Misirpur, Post Suvansa, Tehsil Paiti. Ditt-Pratapgarh,.

vibhe shanker, S/o sri Chettey Lal rfo vill
Eanveerpur, Post Rempur pCistt Jsunpur.

Rem Khelewan, S/o sri Kaendhai. r/o vill Sawai Rampur
rost serei Bika, Distt. Jaunpur.

Ram Dahadur, S/c sri Rom Abhilash, r/p vill
pue Kharagrai, Post Suvnasa, Distt. Pratapgarh.

Ramshenke1r, S/o sri Chottey Lal, r/o Banveerpur,
post Dampur Distt. -aunpur.

Lslji, sSpo sri Matapher, m/o vill Meerpur, post
Madhupur, Bistt. Jaunpur.

Shesh Nath, s/c sri Mata Saran , r/p vill & Post
Sileudhi, Distt. Fresta,garh, -

° s ﬁ\pllc ent

Versus

Jnicn of India through Gereral jianasger, N. hly Reillwey
Board Bafoda Hcuse, New Delhi.

Chief Perosnnal Ufficer, Northern Railway, Barode
Howse, New Delhi. .

Divisional Reilway, Manager, Northern Rallway
Allahabad.

Senicr Divisional Commercisl Superintendent
Northern Railway A llahebad,

e« +o Respcndents

Originel Apclicaticn no, .416 of 1993

Kishan singh, S/o sri Ram Nagina Sin:h r/o
U yard Colony Qr. no. 702=C, Vugalserai, Distt.
varenasi,

Ramesh, S/o sri Ramji r/o vill & P.O, .Farshuramp ur
sibtien post Mugalsarai, Distt. Varsnasi,

Ashok Kumer Fandey, s/o sri Balmiky randey r/o
Sibtian, Parshurampur, F.O. Mugalssrai, Alinaoar
pistc., YWrenasi.,

Prem Kumar Srivastave, 3/0 sri S.M. Srivasteve,
r/o Loco Colony CGr., no. 128-K Mugelsareaj Distt
Varenasi., ’

Dilip Kunar Sinha, s/o sri Deep Nzrein Lal
’ ’

R/o Harur Colony Gr. no. 694-A tugalsarai, Distt.
Varanesi,

\ ... Applicants

QoL a5
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‘Divisional Railway Manager, N. Rly Allahabad,

// 14 [/
Versus

Union of 1ndia through Gerersal Manager, N. R1ly
Railway Roard, Barcdc House, New D<lhi.

Chief Personnel Officer, Northern Railwey, Barcde

HcJdse, lew Delhi.

Divisional Railway Manauver, Northern Railwveay
Allshabhad,

Scrior Divisional Commercial Superintendent, Nerthern
Reilway, Nawab Yusuf Road, Allshebaed.

. .« hespondents

Criginal Applicstion nc. 1006 of 1992

santosh Kumar s/o sri B.G. Sherma, r/o 146-4 Loco
colony @ligarh.

«e. Applicant

Vers us

Union of India through the Seneral Manager, N. Rly |
Baroda House, New Delhi, i

Serior Divisic.iel Commercisl Superintendent, N. Rty
Allahabad.

«e e+ Respondents |

uriginel A pplication no. 1303/92

sushil Kumer Pandey, S/¢ Ft.h.N. Pandey, ii/o
60 Bhendari Sttion Rd. Jaunpur.

smi, Jyoti Saxend, W/o Sri K. Saxena, 99/303, Sisawdau
8adha Gheuraha, K.npur,

e s e APP li & 5nt5 .
Vers us
Union of India through General panager, N. Rly
Baroda House, New Delhi,

The, Divisional Railway Meneger, Northern Railway

\
Ve
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Allehabad.
The Senior Divisicnal Commerciel Supdt. N. Rly

DRM Office: Aallahabad.

.e. Respondents

R

Original Applicatiorn no. 1715/92
Indu prabhé pander, %/o sri B.N. Pandey, r/o
94/14 Galle Bazer Tilhergenj. allahabac.

smt, *adhuri Mjsra, vw/o sri O.p Mishra, r/o
62. Bhandari staiion Road, Jaunpur. '

s Applicant

Vers us

Union of India through General Menager, N. Rly
Borada House, New Delhi, |

Divisional Railway Manceger, N. K1y A llahabad.

senior Divisionasl Commercisl Supdt. N. Rly DRV
Office . , Allahabad.

..+ Respondents

Original Applicetion no, 133/03

Kripa Shenkar, S/o sri V. Nabh, Vill neta-ka-pura
F.O. Rem Nagar, Pistt. Allahabad

Umes h Chandra, S/o Sri s. Prasad, R/o Vill Tikari
P.0O. Bhemni Hitsr, Distt. Aallehaovead.

oo+ Applicants

\Versus

Jdriion of iIndie through General lenager N. Kly
Baroda House, New Delhi,

Divisional Railway }ienager, N. Rly, Allahebad

5r. Divisional Commerciel Superintendent, N. Rly |
DRV, Office Alishabau.

\\ ... Respondents




2%.
l.

Sl

[/l 16 [/

Original Ap-lication no. 514/93

Sri Krishns hend pPathak, S/o sri T. Pathak, r/o
vill, ameon, P.O. Sahibganj, Distt. Varanasi

Subit De, 5/0 S.K. De, r/fo Ume Kutir, Stetion
Road, Jaunpur,

... ADplicant

Versus

Jrion of Indiea through General Manager N. Rly
Baroda House, New Delhi.

Divisional Railway Meneger, N. Rly, allahabad.

Sr. Divisicnal Superintendent Commercial N, Rly
DRI Office, Allahabad.

.+« RespoONndents

Criginal Appliceion no. 777/93

Satya pPrakash Mishra, s/o Sri R.S. Mishra, K/o
Af3, 176 Krishna Nagaer, Keedoanj, Allshabad.

e oo f‘.ppliCUnt ‘

Versus

Jdnion Of India through General jlanager, N. Rly
Baroda House New Delhi,

The Divisional Railway Manager, N. Rly A llchsbad,

§r.pivicional Commercial Suoperintendent , N. Rly
DRM Off{ice Allahabad.

.ss Res,Oncents

Originel A ppliceion nc, 457/93

Sheshi Kumar Mishre, S/o R.A. Mishra, r/o Vvill
Ghatwa , ost Karchana, P.s. Karchana, Distt Allahgabad. |
Fresent Address 134- Tula Rem Bagh A llechebad. | &

Rajendra prasad Mshsra, S/o Sri D.P. Mishra
Vill Kasidahan, Post Netheipur , Dilstt. Varanasi

sncop Singh, S/o Sri S.pP. Sirsh, R/o Vill, and P.O.

Rem “*cgar Bhojpur, FP.S. Ahtoo, Distt. Pratapgarh.

«ss Applicects

Versus Qm§p - 1)



e R i

28.
e

20.
1.

// 1/

Jnion of 1India through General lenager, No .Rly
Barcde House, New Delhi.

nivisicnal Rai lway :Manager, e Rly allehabac.

Senior Divisinal Commercial Superintendent N. Rly
Allahgbad.

Senior Divisional personnal Officer, lorthemn
Railway Allahabad.

S igohe Divisional Accounts Officer N. Rly
Allababad.

... Respcndents

original Application no. 1028/93

Rajesh KumaT Tripathi, S/c STi Re. Tripathi
R/o 35a/T/1s Jayantipur, Dhumangang Allahebad.

... Applicant

\Je rs us

Jnion of India through seneral hMenagel N. ly
Baroda House, N pelhi. '

pivisional Railway iianeger, N. Rly Allahcobade.

senior Divisional Commercial itanager, N. Kly
DRM. Oftice Allahabad.

... Respondents

Original Application no. 1245 /93
shiv prakash Dubey, s/o S.D. Dwivedi, r/o vill,
MNawapura (Kakraha) P.O. Fatehpur, Distt. lau.

... Applicant

Versus

Jnion of India through General Mgnager N. nly
Baroda House. New e dihi.

pDivisional Railway Manaaer, N. aly Allshabad.

senior pivisional comnercial Menager, N. Rly
Allahabad.
\ ... Respondents

Qﬂ&p/ ... 08




32.

Suresh Kume r Srivas&ava, S/o Sri R.K.L. Srivastava
r/o 36A4/60, Judhwal, Tilharganj Alleshabad.

N
°

W

33.
i

Union of India through General [anager N. Rly

/18 /]

Original Application no. 1362/92
Pawan Kumer Pendey, S/o Sri S.S. Pandey, R/o 161/5
A, Azad Nagar, South Melake, Allehabad.

Arun Kumar Singh, S/o Late Sri Ramkant Singh, R/o
Vill./p.O. Kaju, Allahsbad.

s Applicaht

Versus

Barods House. New Pelhi.
Divisional R&ilway Mengger, N. Rly Allzhabad.

Sr. .Divisional Ccmmerdial, Superintendent N, Rly
A llahabad.

«.. FRespondents

Original Application no. 1511/92

.. Applicant

Vers us

The Unior of India through General menage . gly
Baroda House. New Delhi. |

Divisional Railway lenager, N. Rly Alle lé .bac.

Sr. Divisioral Gommercial Supdt. N. Rly j jm: (office
Allahabd. o

e+« €S OC ngents

Criginal applicetion nc. 1603/92

sharda Babu, S/o Ghassit lal, R/o ) g5 nakhas Kona
Al lahabad. ’ s

ﬁﬁ{?ﬁaﬁgﬂad' s/o sTi Abrer Ahma 3, r/o 553 Attarsuiys,

‘s 0 0 Applic&rlt

Versus \\

i




1.

2e
3.

3.

AR
Union of lndia though General Manager M. Rly
Allahabad.
Divisionsl FKeilway Manacger, M. kly Allchabad,

Sr, Divisional Ccmmercial Supdt. N. Rly A llahabad.

.+« Respondents

Original Applicstion no. 1628/92

Vijai Kumer Sinhs, S/o sri D.N. Lal, r/o Hapar
Colcny Cr. no. 694-4 liughalsarai,

Sunil Kumar Sinha, s/o sri V.N, Lal, R/o gr. no.
693=B Hapur Colony‘nugalcaral.

Narayan Dutt Dubey, S/o Late sri K. D, Dubey, r/o
131=3H, First Avenue, nallway Colonyy, smith Road
Allahgbad.

«e. Applicents

Vers us
Union of Indie, thrcugh General Manager, N. Rly
Barcde House. New D=1lhi,

Chief Commerciel Superintendent, N. Rly Bam\,o House
New Delhi.

Divisional Reilvey Remanger, N. Rly allehabed.

Sr. Divisional Conmmercial Supdt. N. Rly Allchabad.

« -+ RBRESpGHJEntS

Original Applicction no. 1663/92

Mithlesh Kumar Nishre, S/o sri H,R. Mishra
r/p 41-C Baghambari Koed, Tilek Negar, allahabad,

Sharad phyani, s/o Late sri G.P. Dhayeni, r/c
r‘/o 3.P. Dhayani, Prayag Sangit semiti, 12-C Kamle
chru Road, Allshabad.

lamji Verme, S/o sri K,N. Verma r/o House no.
173/B Railwsy Colony no. 1 Subedarganj, Allshabad.

«~» applicants

\




/] 20 [/

Versus

1. Union of Indie through General Manager, N. hly
Baroda HYuse, New Delhi.

2. Chief Commercial superlntendent, No Rly Barode
”OUSQ 1;9\1 Belh-l-o

3 Divisional Railway Maneger N. Rly allahstad.

4, Sr. Divisionel Commercial supdt. N. Rly Allahebad.

.+ nespondentis.,

36. Criginsel 4pplication no. 1773/92

ke vinod Kumsr S/o Sri R.Y. Ram, r/o C 757, GTB Nagar
Kareli Allchakad.

2. © Virendra Kumar, Sf/o Sri R.S. Ram R/o 23/B/76/C/
. 1003, allapur, Allahabad.
et garja§iﬁﬁﬁdr Srivastave,-S/0 S5:i R.F. Srivesteve
r/o 145B/5A, Chzkia, P.O. GTB Nager, aAllshabad.

«+s Applicants.

Vers us
1. Jni:mn of Indie through General Manager, MN. aly
New Delhi,
25 The Divisionel Raeilway Menager, N, Kly Allshabad.
3 Sr. Bivisional Comml. Supdt. Northern Kailway

DRM Office Allchabesd.

oo nespondants

3%, Original A pplicetion no, 1821/92

ie Sudhir Kumcr /Sfo sri Hridaya Nerein south of Jantia
Road, New Yar, Distt. Patna, Fresent Address,
101 Anand Bagh 0Old Baiharena aAllehcbed.

Vers us Qﬂ@v

=

i
!

LS
!




128

ie Jnion of 1ndie through Gneral jiansger, N. Rly
Beroca House. New Delhi, B

2 Divisionsl Railway Maneger, N.Rly Allancbed,

Sk Sr. Divisionsl Commercial Supdt.MN. rnily Allehabad.
4, sr. Divisicnal Eersonnal Officer N, Rly Allahebed.
Oe ST Divisi;nal Accounts Officér, N. Rly Allahabead.

.. HE€Sspondents

38. Original applicetion no, 1822/92
1 Arun Kumer, 5/o sri G.p. Srivastave, 1/o 101,
Dic Bainarena Allehabad
e Applican‘t

\VVers us

1. >1nLLﬁ = Indla through the Genersl Manager, N. Rly

Barode House. Allchabad.

Al Divisional Reilway j'anager, N. Rly Aallshabad.

ol 5r. Dvisionael Commercial Supdt. N, Rly. allahabed.
4, Se. Divisional Personnal Officer, N. ~ly Allchabad.
e Sr, Divisional Account=s Officer, N. Rly Alishabad

.. Respondents

39. Original Applicsion no. 1825/92

1. Virendra Prectap singh, S/o R. Singh, R’/o liurehan,
Post Shikarganj, Distt. Varanasi.

o Virendre Bahadur sinch, 3/0 Si1i R.E. Singh, R/o
vill ;rempur, Post Chakie, Distt. Varenasi,

3. ohan Prased, $/o sri lalji, R/o vill Murahen, post
Shikerganj, Bistt. Varcnasi.

4, Brij Rej Yad:v, S/o Sri B.R. Yadav, 3/o Vill
Murehan, Fost Shikarganj, Distt. Vseranasi.

5. Krishne Mprari, Singh, s5/o sri Re. luret, r/o
vill Nure han, post shikarganj, Bistt. Varenasi.

6. Surendra  retap Singh, S/o sri R.B. Singh, R/o Vil!
Prem, urfPost chakia, Distt. Varancsi.

: 22
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Vers us e
1. Union cf India thrcugh General [waneger, N. Rly
Baroda House New Delhi.
2 Chief Commercial Superintendent, N. Rly Earoda
House New Delhi, ' )
3. Divisional Keilwey Manager, N. Rly Allehebzd,
4. Sr, Divisioral Commerciel Superintencent ,
N+ Rly, Allehabad,

«e. Responcents

Original Applicetion no. 1231/92

“éé 1 alok Kuuar,sinhe, /5571 ©.P. sinha, /o 233,
L — Dld Bairshana, Allshabad.- o

¢ 25 grivestave, S/o Sri-om Prgkash, r/o 36/51
; L -Denda Bhawapur, Hismatg 5

| Vers us
s Union of india throughsenergl Llanezer, N. Rly
Baroda House, New D< 1hi.
e ?ivisional Rai lway Manager, N. Rly Allahcbed,
2 Sr. Divisional Commercial sSupdt. N. Rly A llahabad.

.+ Reéespondents

QDI B

Original Application no. 333/92

41.

Shwetank Verma, ~/o sri B.P Verma, r/o 25, Ghas ki

1.
Satti, Khuldabad. Allahabad.
ole _L\ppliCi‘ﬂt
Versuds
1 union of Inida through General Manager N. kly
llaroda iouse, New Delhi.
2 General Vansger, N. Rly, Railway Bhawsn (Baroda
House), New Delhi,
; Ve i
3 - = .
: - 7 -~ W e

G-
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3 Chief Commerciael Supdt. N. Rly, Rail Bhawan,
Bsroda House, New Delhi,

4, Divisional Reilway Mena.er, N. Rly, DRM Cffice
Allshabad.

Sr. Divisional Commercial Supdt. N. hly, Allahabacd.

(@

... nespondents

42, Criginal Apclicatior no, 643/94

i shiv Dayal pandey, ¢/o Late Sri Pt. Krishan Pandey
r/o Block no.27/10, Laktour Colony, Naini Allehabad.

ee. Applicent

Vers s

..+ Repsondents

43, Original Applicetion no. 61/94

1 Santosh Kumsr Sinha, s/o L.J. Sinna, a/a 32 Yrs.
r/o Vill Kanharpur, P.J. Khardan, Distt. Varanasi.

" s 1’\le1 Cc]nm

Versus

1. Union of 1ndia through Zeneral jsnager, N. Rly,
Baroda House, New Delhi,

Ze Chief Commercial Supdt., N. Rly Beroda House,
New Dehi,

3. Divisional Railway Meanager, N. Rly, Allashecad.

4, Sr. Divisional Commercial Supdt. DiEM Office
4Allahaebad,

«+s Respondents

\
D




o

jéujaria Post Jray ade»ba Distt. r atag drh.,,'

(N
uriginal Applicetion ne, 394/93

Anénd singh, S/o Sri S.L. Singh, r/o 524-a4, Traffic
olony 4llchapecd.

Raj Kumsr Singh, S/b Sri . Daysl singh, r/e
iv\"laGo M@Ig, nllchabidc

oei prakesh singh, 5/c Sri .D. Ringh, r/o 5 i.G.

santosh Kumer Singh, S/o sri M.D. Sinah, r/o 5- M.G.
Marg Alkhaiad,

} )
(03]
@9l
(48

S.X. Singh, s/o N.B. sinch, r/o 13/3 Kare
Golony, Allsahabed,

V4

K.P. Singh, Retd.

Jmesh Frateg Sirn 1
1;,8. rrator. ,ﬂv«n.

Prircipal p.B. 1In

sunil Kumar Singh, S/0 sri J.
Gujeria, Fost 1Urayadeeh, Dist

Anil Kuner sinch, S/o sri R.P. singh, r/o Vill.

9“ *—-—uﬂauudh—-gufﬂ.karl ’ S{G——fzil :
: e

i

10,

H w W N
o

4%.
L.

©695=B;-1Leco Colony

Late
suril Kumar Basrua, S/o sri/J.C. Berua, r/o 89 R.N.
Nagaer All:zhaebad.

rigjei Kumar Srivastavé, S/o sri R.B.L. Srivesteva,
rfo 152 Balua Ghat, Allechabed.

Mukesh Kumar Srivastave, /o sri ¥.S. Srivastava,
R/o 1238 Matiyara Road, Allahaba-.

Vea SIS

Jnion of india, thrcugh General Mandaeer, N. Rly
nai lwey Boad, “eLoda H use. New Delhi.

Chief Personnal Officer, N. Rly Bereday House,
New Ddhi,

Divisicnal Railway Mencger, N. Rly Alleshabad.

Sri. Divisiongl Commercial supdt., N. Ely
A llahebad.

eee. hespondents

Original Applicdation no., 633/92

Ramji, S/o Late sri LalaRam, r/o 6lA/i Teliarganij,

Allahebad, \
\ L Ap(/ li Ca nt

QSét/ . 25

R
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Versus

1% Jnion of India, through General lansajer, N. Rly
Beroda House, Mew Delhi.

2 The Divisional Railway Menager, N, Lly. allahabed.
Se Sr..Divisional Commercial Supdt. N. Rly Allshabad.

iR espenden ts

4@. Original Application no. 706/92

1. Dipek Kumar Singh, S/o sSri {(Lete) B. Sinagn, r/o
1B/8A Bhanghambri Road, Aallepur, allshabad.

2, Akbhter Naim Siddique, S/o sri MN.J. Sidcique, r/o
174 New Mehdori Ceolony, Allehasbad.

3.  Mohd. Keleem, 5/o0 sri amir Uddin, r/c Vill patulki,
P.0O. Kanehti Distt. Allahabad.

4, Dilip Bumsr, s/o Sri A.P. Srivastsve, R/o 9 Elgin
Road, Civil Lines, Allchabad.

e Km. Shashi sSriwastave, D/o Sri L.N. Srivastave,
r/o 347, L1G Govindpur Colony, Allashavac.

(o Suresh Pratap Singh, s/o sri Kem Nesh Singh, r/o
Vill Chand Kemaniye, F.O. Khuti F.S. Khera, Cistt.
Allahabad.

eee Applicant

Versus

e unicn of Incie thro.ugh Secetory, Railwsy Boerd,
Rafi Merqg, New Delhi,

2% Generel llanager, N. Kly Railway Bnawan, (Barode
House) *Yew Ddhi.

3 Chief Commercisl Supd. N. Rly Rei:way Bhawan
(Barod. House) Allahatrad.

4, Divisional Railway Mamager, N. hly, allahsbad,
5. Sr. Divisionel Commerciel Supdt. N. Kly, DEM

Office, Allahabkad.

«e. :tespondents

4%, CQOriginal ppplicaticon no. 648/92
o= 9

—— et —




/] 26 1/

— 1. Raw Murtes, s/o NMewa Lel, r/oc 71 A Dale Allapur,
’ ,‘-\lldhabad.
.. Avplicanis
Vers us

- e . . . . :
1, ‘nicn of India through General !fansger, N. Rly

parocda House, New Delhi.

2% pDivisional Railwey laneuel, N. aly Allehaced.
3. genior Divisional Commercial Supdt. N. nly allshaba ..
... Respondents
A°. Original A pplication no. 731/92
1. Rei Kumar fishra, s/o sri K.K. iishra, r/p i

Gz
26/10, Shiv Kuttl, Kripoal Bhawan, Allehabec.

Ie schard lenesse, S/0-Sri M.R. Menesse,
4/57, Clc :umfordgeni, Allehebad.

1

Ap:-licant.

o s ©

[
: Versus
1. Jnion of Indie, th rough General Llenacer, N. Rly
New Delbi.

RKail Bhawan, 3aroCe. iiduse,
o, rclvisional Railway lansger, M. Rly DRM Office,

Allcnabec. :
3 senicr Divisioral Commercial Supdt., DRM Oftice,
Nawab Yusuf Road, Alleherac.

&
% o & o

Respondenits

49. Criginal A pplicetion no. 736/92
L frakash Chendre, Fansey, s/o KM.D. pandey,r/o
vill & P>t Dubawal, Distt. Allahabkad.

Applicant

o o o

Ve rs us
l. Union of indisa, throu ;i 5SS Cretaly Railwsy Roard,
New Delni.
i seneral ianaeger, N. nly Kaeilway Bhawand (Beroda
House) l.ew lelhl. \\

W 27
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1.

/21 /]
Chief Commercisl Supdt. N. .kRlyReilwey Board,
New Delni,

Divisional Railway Maneser, No. Rly DRSO Office

B ERY,
Allchebad.,

.+« hespondents

Criginal gpplication no. 380/92

Guleb niem, s/o Ram LCaur, r/o vill. senapur, P.O.
r.C. Sengpur, Disti. Jesun,uz,

«s. Applicant.

Ve rsus

Union of Indlie throusgh Zenerel ianacer, N. .ily
Baroda Heouse. 'ew Pelhi.

Divisionel Railway tianeger, k. ' ly, Allchabsd.

Sr, Divisional Co merciel supdt. N. Rly, DBEM
uftice, Allchabad.

e s« lk€spondents

&¢. cJriginel applicetion no., 961792

Durgesh . ani iishra, s/o
433-KL Kydganj, Allehshad,

145

i C.F. dshid, R/G

Fermeshwar Praesad Trivedi, s/o Sri R,K. Trivedi
r/o 116-A Bahadurganj, Thakur Din K& Hetha,
Distt. A llsahehad.

Versus
Unicn of India through General lianager N. Kly
Baroda House, l.ew Delihi.

Chief Commercial Supdt.,N. Rly Beroda House, New
D=1lhi.

Divisionel hailway llanager, N. Rly Allehakad.

Senicr Divisiongl Commercial Supdt. LCR! Office,

. Re.pondents

N. Rly Allshebag . \
%ﬁi\\, e 0 -.18
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59, coriginel application no., 207/92
1. Cinesh Frassd Fendey, S/c Sri R.N. Fandey, r/o

vill, Belwan, P.0O. Fahara, Distt. iAirzepur.

= : ee. Applicant

Versus

Lo Inicen of India through General lianager N, Rly
New Delhi,

o Divisional Reilwey j@nsuer, No, nly allahabacd.
- 3. 5ry LCivisional Comnmercial Supdt. N. Rly Allahsbad.

ees Recpondents

53. Criginal Apvlication no. 1203/92

: a Lal s/o sri G. sahei, r/o 12/14 K.G. Lerg,
G.C.I1.C. Comp cund, Allchabad.

hendre sirgh $/o Sri J. Singh, r/o 2/85, Rame Nand
ar, lLatiyare Rocad, Aliapur, Allahcbad.

3. Hori Shaenker singh, sf/o sri hem Autar singh, r/o
2/45, Rame Nand iagar, iatiyare Road, Allahebad,

G Tej _ahadur Ram, S/o sri Dal Singer Rem, R/o :
87~=~/2-C, BRaghambsri Rcad, allapur, allshabad.

» . ||
»a“ B Yogendra Nath,s/o sri Dudh Nath, r/o 535, Colonel Gur |
Allahabad. ;

ee. Ap.-licangs, !

{

YVers us

ion of India through General iansger, N. Rly
¢roda House, Mew Delhi.

2. Divisinal Railway sanaser, Northern Railway,
Allclabad,
1

She Sr., Divisicnal Commercial Supdi., N. Rly 4ll=hebadgd.
s y.

e eSS ERdERTS

\

.. 29
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A.

Jnion cf 1incia thr.ugh sereral snser, I.. Hly,

1 /
/29 [/

uriginal Applicution no,1207/92

Suresh Chsndre Supta, B/c Srli Reja kem Supia,
r/o 2/3, tew Hewa Bui lding, Leader Roed,
#lld-lcu L.

T G avt he Al =/~ SO o~ 5 '
Pertho sarthi Dobdar, s,/5 sri Li.x. Dobder, 294, ikber
pur, allericbeac.

.
.
.
3
74
'—
.
O
o
r+.
on
.

VeTsus

Bcrods 1House, .., Belhi.
Divisiocriel Reilwey Lanazer, . ..ly Allchebead.

Sr. Divisicnal Commercial suodt. N. 3ly Allcshaved,

urigianal A pplicetion no. 1345/92

Krishenakant Srivastsva, 5/0 sri (cwate) junni Lel L
Srivastavs, r/o Kama héeni Napér, BhdrdLOJ Furam
Allehakad.

smt., ‘Jshe .eni Srivasie®a, /o sri D.C. Srivastevs
r/c 520KL Kydgarj, illahébad.
tesh srivasteva, 5/0 5:i Kripe Shanker, r/o

na<esh
72- C/2, ..atiara hoad Bharadwsj purem, Allchabad.

Ghen shyan singh, 3/0 >ri Z.R. 5ifgr, R/o vill harayal
npur, Fost Shivgarh, Distt. Allahabsd

Brijesh Kunar Penday, S/o sri S.X. Fandey,
r/o 46, Kinche Rei 5ence Prasad, ”alv1ye Nager,
All ahanad.

Vexrsus

Jnicn c¢f india thro.igh 3eneral [ianecer, N. Rly
Raroda House, New De lLhi,

Divisionrel Railway lanaje:r, N. itly, Allchabag,

Sr, Divicional Commercisl su.dt. N. Rly, Allahakad.

\ e+ Responcents
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56, oOriginal Applicetion no, 1344/92
i vinod Kumar Srivestava, S/o sri R

.P Srivaesteva,
r/o 751, uir Koad, neJapui, Allshavad.

.ss Applicant

Versus .
, 7 : -
1, Jnion of indig througn Gereral janager, N. Rly

parcda House, Mew Delhi.
2% pDivisi ona:. Railwey janager, li. rly, A llshabac,

3. sr. Divbional Commercisl Supdt., N. *'ly Allehaodad.

P

3 ~ » e = / ~ il N - — ey . ’
il S.}. Imamudcin, S$/0 5ii S.H. ijmemuadin, R/O
731/0, Shaenshyem™iager, Relaiwey Goclony, A llehsbed.

Dheerendra i.ath Saxena, s/¢ Sri Deina hath 3.Xens
R/o 46=21-4/7 Remen K¢ Purs, sulem Sarei, ailehabad

ves Applicents

Vers us

1o Jnion of incia through Generel Manéger, N. uly
Ssroda House, Hew Deilhi.

N
.

nivisional Railvey i/eéneger, N. 1ily Allehatad.

3. gr., Divisioncl Commercial Saperintendert, M. Rly
Allsrebead.

.. . ilespondents

Q§.. uriginal A prlicat:orn no. 1239/9z

ity Prem Shonker, /0 5ri

;
-k
Danda, Himistgena, All

=, sShenker, rfo 36/31 Kals
: o

Na0da g

2 Kemes hwer hath 3nerme, g/c sii Ram 131- Niralse hager
Lucknow,

e». Applicant.

Versus

e union of indie throgh General i.anacer, E. =ly,
ceirods House, Allahatad.

2 Divisioral Railwey Menager, N, Rly, Allahabad.

\Vkﬁv - . 3
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Sr. Divisional Commercial Supdt. N. iily aAllahabad.

.+ . Respondents

Original Application nc. 647/92

Varun Kumar Shukla, S/o Sri S,.p. Shukla, rfe—— —

79 A i’inhazpur, Beni Ka Hata, All:haoced.

. Aoplicant

Jnion of jncdia through Geners
Barode House, Mew Delhi.

Divisional Reilway Meneger, N. xly, allehabac.

sr. Divisionel Commercial $updt. N. hly
Asllehabad,

..+ Hesponcentis

‘\_
uriginal Apglicetion no. 494/94

Suresh Kumér §/o Sri Tulsi Ram r/o 25, Luker Ganj,

Allahebad.

e e s ant

Versus

Jni n of Inida through Generel Memager, N. Rly
Esrode House, New D-lhi,

The Divisional Reilwsy Manager, N. Rly, Allecnabed.

The Senior Divisonel Ccomercial sSupdt. N. Rly
Allahabad,

Sr., Divisicnal Fersonnel Officer, N. Rly, Allzhabad.
Sr. Divisicral Ac-ounts Ufficer, N. Kly Allshabad,

«s . n€suOndents

Original Applicetion no., 495/92
Rarjni Kant patel, 5/ sri Chancre shexhar, B/c
2, Rama =and Neger, Allspur, Allshabas,

«es Applicant.

\
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»

versus s — _ .

Jnion of 1ndia throgb the General Maneger, No .Rly
Jorods livuse, ilew Delhi,

Divicior el Railwey Menager, h. Rly Alleheabacd.

Seniro Divisionel Commerciel Supdt. N. Kkly Allchebad.

sr. Divisionsl pPersonnel Officer, I Rly Allahelad.

Sr, Civisional Accounts Officer, . Bly Allahabad.

1 1 ’ 4 s N ==
he shenker Yadav, S/o Sri B.PE. Yadav, rj/c
g rnabad

o+« /Ftpplicert

Versuds
Jnicn of Irndie through General aiager, li. Rly
Esaroda louse, MNew Delhi.

Divisional Railway itanejer, K. Eiy Allahecad.
5r. Divisional Commeercicl Supdt., K. nly Allehsked-
Sr. Civisiorial Perosnnel Cfficer, N. Rly Allahebad.

Sr. Divisioral Account Officer, N. Rly 4llehakad,.

«ee HEspoOrdents

riciral Application no. 527/

O

2

4Anil Kuner srivastave, S/o sri V.K. §rivastava,

r/o Hly Cuarter,subedcrgani, 5ileiabBd.

Frakash Chendre pancey, S/o sri A.p. rerdey, r/o
191/34 Hairoop Fur, Allaﬁakac
R»h 0 -\—t»-_ o t« o/ o3 in) C":\""‘ T/

a (“S PIrc (S5 N Q.Ln:, iy R4 O Qll Ro: . oyl SIS Loy "\_/O

vill & P.C. Kotwa Tehsil phulpur, Ddsit Allehabac.

Bheratji Khare, s/0 Sri G.F. Khere, r/o 36=-5-Ahiyapur,

e ahad

Vers as \
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Union of Inrndia through Secretory, Railway Bogaxd
Hail Shewan, wew Delhi,
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chief Comme rciel Supdi. N. .Rly 3aroda House,
vew Delhi.

Divisional Railwey juanccer, N. Xly, DRM Office,
Allahabed.

Senior Diviicrniel Commer€ial Supdt. N. Rly Allahalkad.
station Supdt. . Rly Allchabad.

+e+ Respondents

e

Criginal spplication no. 632/9

veleya Kent, S/o <ri S.K. Srivasieva, r/o 328
Sachambsri [jousin: Scheme, Bharadwajpuram, .llshepur,
Allahabao. -
L] Lnu-}'.,licfjnt
Versus

union of India, ihrouigh
I\ S Dk.: l hi L]

Civisionsl Neilwey lienager, N. Rly, 3llahebad.

Senior pDivisional Commercial Supdt. . Rly slichabead.

.«. Resporncents

original Application no. 476/32

(‘h'JQ'Pil KNUT31 Jll\’ Va, J/o qu Laksha=r F

15 ras
srivasizovg, ©fo 155 'a jamberi Br ih liireman Yojna,
~lsthasar, “1llabgbad
... Applicant
Yersus
Union, of Indie throush General iienager, N. Railway
Berocz [House, lew Delhi.

Divisicnel Reilwey i.anager,

-
.
=
.
pe
1
=
€l

Sr, Divisiongl Commercial Supdi., . kly Allshabad.
Sr. Divisional persinnel Officer, N. Rly fllahanad
3 i 31 T ’ N'e hdy L2231 d0dQ e

5 N T i3 s = sbad

Div§cional Accounts Cfficer, N. Kly allahabad.

\ cee Espondents - -3y
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66. Originel soplicsiion no. 477/92
-~ = ~t . ? / A e = - =
1. Ardn Kumer, 3/0 5ri Gyen Chand, r/o 42, Beka Ji ka
rau@h, ALloFade
eee Applicant
I
WEITE E
1% Jnion cf India thrcoiugh General ;‘aneger, h. Rly
Baroda House. New BDelhi.
~ B s IEC R Tt D A S, S e > 1 e R e
< o DL\¢:;uhgl ﬁc-l\c) iac i e el SR, JAy Al lcliicig@,
. Sr. Divisional Commercial 3Supdt. N. Rly Allehebad.
2 Sr. Divis ionel F erosnrel Ufficer, . Kly Aliarebead.
B Sr. Divicional Accounis. Cfficer, N. Riy Allzhabad. 4
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Jp4ndrs Ssingh, s/o Bri 3. singh, /o Tajpur Fosi
Sakaldih, P.S. Sckaeddih, Distt. Varerasi.

= ~ »

> S o~ o s - ot o /

a8 Raejesh iKumar singh,! s/¢ 5ri R.N. singh, r/c

Tajour Post Szkalcdhi, FeS. Sakaldih, Distti. Veranasi.

oe. Applicant
Versus

e Jnion of india throush Generel jlaneger, K. Bly

Redlway Bosrd, Baroda House. New Delhi. ]
2 Chgef Commerciel sypdt. Iv. Rly Bercds House. New Delhi
3. Divisicral Reilwey lianajer, N. hly Alishabasd.
4. St. Diveional Cemmerciel Supdt. . Rly gllahabad.

63 . Original spplication no. 220/S3

1. Sanjey KNerein Prasad, 3/0 Sri n.L. }rgsad r/o
22 geth [0, l l.ew Meuc;,‘“th LLurc¢c
i Heri i.arain pras §

3d, s/0 Sri R.S. Prasad, r/o
st Chereon, Distt. Veranasi.

\ e .,»’-\p:_).LlCc".n"\.
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\Versus
Jnioi: of Indie, through GSenerel Llanager, N. Rly
Lail lwgy Board, Lzrode House. Lew Dclhi.

T

Chief Commercicl supgdt., e« Rly Beroda House,
lew Delhi.

)

NS lEa G

@)
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BIC . g sy ALK

¢

1

Sr. Divisiongl Commercisl, Supdi. Northern Reilway,
Allehabad.

«es liespcondent

w

Crigimal appl o no. 216/02

N ~=2 ﬁh Ay = Lt o S B ) e ¥ YN S H

A ,‘_;.'r-:.} faC"cV, Q/Q -JIl It e e ld‘.li"\ 5 + /4~ ik .
N L O ~ -~ o e i
cureiharghai, P.C. Suhansa, Tehzil Fattl, Distu.
Pratepaarts.

Jma Shanker Yadav, S/o sri R.L. Yadav, r/o vill.
Behdaul Xhurd, P.0O. Gaura, Tehsil Feix

'\y\"-t-, 7= —-nh

It a dp‘jQ-LL .

Om prakash, S/o 5ri R. Dular, r/o Vvill. B
}\l]ul(l, fJQU. ,.: a ] 3{) ¢

Vasudev, s/6 K.N. Yadev, r/o vill., %udia-ka-pura
Tehsil Eccu,“al¢°~h(:, Distt. Jaunpur.

«os Applicants

rough Senerei janager, vorthern
ard, Barods iiouse.

UinLln @5 O helike
Railway Railwsy

Chief Commezrcial Supdt. N. Rly, Baroda :
Delhi.

D¥visional Railway Menha.er, N. Bly Alle:abed.

(/,

’
s <., o e ~1 i 3 3 1 14 i - 3 e e
SIe Divisionel @emmercl il Supdte No fay, Abligaabad.

e e ;".CSUJ""‘ nts.

Crigianl aApplicetion no. 197[93

Zhet cingh, S/o sii e Dihadur singh, r/o  will.
InaI:,uon, _{;\Jbv A-AHL aL)G, u..L; u.t- 4;,4.(..uo:,i-

B e e L o A _ Lo
shiv Kumar,inishrs, -5/0 3ri H.P. ldshre, =x/o
3 . = e e~ s R = 1 S . T
‘.lll fatilnen 3, Eosthbeons! Sats  PELGRbIE . alli=hab=d.

U7 = s 8 s S 5 - = Do
A0 KUl lY 3"”\‘1’ S// (; e . ,:1 xj“]’
v I TNl e Eo o ek ~ N =~ h ™ -t Ly~ =
vl Ll nigoll, pOst SHeillaGil, ;)1S Lt IGh Shias
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Rakesh Chandra Tripgathi, s/o sri 5.S5._ Tripthi,
rgo vill. shisakpura, Post Seidatad, Disti. allahae

[V}
R

/

shyam Krishean pwivedi, s/c¢ 3ri V. Dwivedi, r/o
vill., Topo, Lekshscrash, Distt. Allshaocad.

TN B
o« s 0 H;;./‘}J.L.Lbc G

Velsus

Jnion of India through Znerel pManacer, k. Rly,
Aeilway Thawsn, Baroda ilouse. ..ew peclhi.

C.ief Commercicl Supdt. Earoda House, iiew Delhi.
Divisionsl Railway icnager, .. Rly ® 4Allahabac.

. :. . ;:\'l y- ’

_ e+ Respondgents

Criginal Application no. 162/93

rrem Shanker, g/0 Sri  s.l.i. Pandey, 1/0 45 Gariwenh
Tcla, Allghabad.

gSanjay Kumar, Srivesteva, /o 3511 (Late) B.p.
srivesteva, xr/o 18/11 lew Sobhbatiabagh, Allaheiac.
Sautem Adhiker, S/o0 sri N.N. adhikeri. r/o 0955
Loco Colony filah=bad.

Jacdish presad cr VQStch, s/9 Sri ( “ate) M.P.
Srivastava, x/o 9¥/A; Karbala, allehabzad.

f.ajendra Solaswat, s/o $11 P.3. Sare
P

()3 Galives TOla, P 1a.xoL .

wn
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Gm I'rakesh Srivastava, 5/0 spi P led51evJ,

#/0 E%s (54) Baghbmbari Colony 3/3 A llapur Allehebad.
gbhilesh Kumar Srivssteve, 3/0 Sri T.N. 31iV' *avc
;0 245/ 3 :“V.CWYT. ‘agar Rsilway Colony Allshabad.
ashidiiosh g=m:r 3riv;:L:V3, S5/0 313 K.b. Slivestcva,
(= R a i ool
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O
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a; fumar Verms, 5/0 5.1
l?2—a; atlysra ROoad, mlic

VVlarsus

Union of Indla thro.gh Zenerel Manager, N. Rly
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railway Roard, Basrode !locuse, Al iew pDelhil.

chief personnel ufficer, horthern Hailwey, Garcds
Liouse, liew De lhi.

Civizional Railway iiamager, e :ly, allehabec.

Seriior Livisional Commercisl Sapct. K. al

Q

SR e g 3 - S o D G
Oricinasl spplicstion no, 151/93

/

4 2 = - IS P -~ - A ’
nec {um. T deg\, G SR [Shile oh((EE S0l r/o 164=-A
ALopibagh. ALllch.abac.

i, Df0o Sri Rem Dass, I/e 2/92-2
llagar, Allsghoebkead.

sunil Rumer Srivastava, $fo sri A.N. Srivasieve,
r/o 127 jatire Road, 4 lahclade

<ejesh Kumer, 5/¢ 571 5.E.L. srivastava, r/o
EvCeCols Siivestavo, Sucdamadih, Dhsnbeds

Awedesh Kumer Sirgh, s/o Sri J.sSingzh, r/o surghiys,
Fost .ansdih, Disit. Eellia.

AQJ ani Kumer Srivasievsz, /0 3121 V.N. Srivestava,
r/o 28-A Krishan llegar, Allsghebad.

Karunesh Kumar, S/o Sii T« bhatn, r/o 545-5 Chanshyam
Ivag:—;r Allhnabado

Shyam Fragkesh srivsstzve, s,/c Sri P. Lel “[o

ZVS 54 Beghambari Colony, Aallshabsd.

Laiit Kumnar, s/o sii ‘rem Nuier, /o0 16/11 llew
5ohbatiakbagh, 4llshabad

Versus

Jriion of india through Genersl .icneger, i.. hly
Bgrocds tHouse, lew Lelhi.

Chizaf personnel Officer, . ly, Rarnda House
New Delhi.

Divisionel Reilway sianazer, L. :ly

Senior pivisionel Commer€éicl Supdt. N. Rly Allzhabad.

T W
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Qriginal Application No, 150 of 1993

1, Shri Dhirendra Kumar Mishra, s/e
Shri H.M. Mishra, r/e 23/47/107 B
Indrapuri Celeny, Allahpur,
Allahabad,
| eess Applicant

Versus

1. Unien ef India threugh Genral
Manager, N, Railway Head Querters

Uffice Bareda Heuse, New Delhi,

«ce+ Respendents

O R D E R(RESERVED)

JUSTICE B.C. SAKSENA, V.C

é This bunch ef 7g§ﬁ§ses in all invelve almost
: v

identical questions eof fact and law and reliefs alse. O.A
83 ef 1992 is being treated as the leading O.A. The number
of days eof werking varies in each eof the O.A and breadly

the peried ef werking ef the applicants as Velunteer Ticket

cellectors ranges between 5 te 18 days and that tea on the
allegatiens made by the applicants in the month eof January
1982.

20 The applicants alleged/that they had werked fer

the peried. indicated by them in the varieus O.ss,in the menth
ef January 1982 @ ks,15/- per day. The applicants allege

that on the basis of Railwag Board's letter dated 6.2.90

they made representatien regarding their re-engagement as
Volunteer Ticket Cellecters since they had werked prier te
17,11.86,

3. Reliance fer the claim is based on the decisions

ef this Tribunal as alse the P.B, in a few O.,As preferred

\
Vet

LN .P39




22 39
by pzrsons similarly circumstanced. The applicents,
therefousre, have sought a relief for a2 direction to the

the applicantis as Volunteer
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et Collz2ctors or Mobile Booking Clerks es per Extant
hey have also in some petitions prayec that &

cirection be issued to the rasspondents to teke the peti-

ticn2rs on duty and pay back waces from 1C,12.,¢C till}

the dete when they first presented thems@lves for engage-

ment,

4. The respondents heve 1esisted the petition end have

filed a couner efficavit as &lso & supplemantary countier

affidavit,

51 The applicents have filed & rejoinger effidavit, ';%
The appiicants have admittedly not re-engaged efier their
short stint ranyging between 5 to 18 days in the month of
Jenuary 1982, The Railway Bosrd's circulers daeted 642,90
is annexed as ainexure AL to the leadincg C.A and have
also been annexed in xRk some of the U.As. A p rusal of
the said letter shows that in the light of the judgment
cated 26,8.,37 of the Ceniral Administrative Tribunal, -
Principal Bench, New Delhi in O,A. No. 1174 of 1984(Neera
Mhta and Urs Vs, Union of India and Ors )} and dismissal -
of the SLP No, 146.13/87 ty the Hon'ble Supreme Court

on 7.9.389. The L[Kaeilway Boerd has decided ihat the 'cut
off' cate for being considered for absorption in

reguler employment egainst reguler vacancies earlier :
proviiasd to be 14,8,81 will be substituted by 17.1.1.86

Paragraph 3 of the circular letter is the ancher shees

for the cleim in the present U.A which reads as under:- .

5
\ |

c e 0940
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" 1In regard te candidates engaged as Mobile

Boeking Clerks discharged censequent en
discentinuance ef the scheme by zenal
Board's
Railways, as a result of/ﬁ@%?vletter; dated
17.11.86 er any earlier instructien to the

same effect may be re-engaged as Mobile
Boeking Clerks as and when they appreach
th® Railway Administratien in regular
emp leyment may be censidered after they
cemplete 3 years of service as Mobile
Beoking Clerks in the same manner as in

the case of other Mebile Booking Clerks

covered under para l. "
. In paragraph 1 attentien was invited te Railway
Board's letter dated 21.4.82 and the 'cut off date!

preovided therein was 14.8.8l.
3. - We have heard the learned ceunsel fer the parties.

Re . Shri B.,B. Paul, ceunsel appearing fer the respe-
ndents raised a preliminary ebjectien that the O.As are
barred%by time, laches and acqu%ﬁoance.

qe. : The learned ceunsel urged that the applicants
have net been engaged after January 1982, He further
submitted that the Railway Beard's letter dated 6.2.1990
dees not govern the applicants whe alleged te have werked
fer a peried between 5 te 18 days as Volunteer Ticket
Collecters, He further submitted that the applicants were
net discharged censequent te discentinuance ef the scheme

by the zenal Railways as a result of the Board's letter

dated 17,11.86. Their‘discontinuance had taken place four

\
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years earlier and not on the basis ef the Railway Board's

said letter,

1@, The respendents have also disputed the cerrectness

ef the averment made by the applicants abeut their having

worked fer the duration indicated by them in each ef the
O.As., The applicants in suppert ef their assertien of
having werked in the year 1982 for & number ef days indicated

by them during the *Kumbh mela' have been aneexed, cepy ef,

certiificate stated te have been i;suid by ene Ram Das whe

has given out his designatien as/TiZEet Cellecter AKM, N. Rly
Allahabad., Cepy ef such a certificate has been annexed as
Annexures A=3 and A=4 te the leading OQR. Shri B.B. Paul
submitted that Shri Ram Das was net compeient te issue this
certificate and the said certificate cannet be treated as
preof ef the working peried ef the applicants indicated in

the certificates., We, however, feel that it would not be
necessary te enter inte this centreversy for the purpeses

of deciding the O.,As. We, proceed to decide the 0,A in the
light ef the claim based en the provisions eof the Railway *

Board's circulsr letter dated 6.2.90. we, hewever, mcke it
clear that we may net be understeood te have accepted the

claim ef the applicants with regard te the days ef their

werking, Wwe may tske up the plea of the O.As being barred

by limitstien, Admittedly, neone of the applicants initiated
judicigl

any,~-13¥§%'proceedings in any ceurt te challence their

discentinuance made in January 1982, The €entral Admini-

strative Tribunall waes censtituted in November 1985. These

Oeas have been preferred in the year 1992,

12. As noted hereinabeve, the basis fer the claim

apart frem the provisiens of the Railway Board's letter




.o
N
N
P

of th2 Tribunal. The said O.As are O,A. No, 722/90
Rajendra humer Srivastava Vs. Union of India ar® Ors, C.A
No. 471/80 Mukesh Kumar Srivastava Vs. Jnion of Indis and
Ors, U.A. No. 648/91 Maden Mohan Pandey Vs. Union of india
and Ors. No doubt, in these csses orders for re-engagerent
of the applicants therein had been passed. un the msterial
placed in the supplem:ntary affidavit we find subsequently
in several other csses cecided by this Bench of the
Iribunel, & different view was taken when it was pointed
out that the Railway Bozrd's circulcr applied to !Mobile
Booking clerks and the decision in Neera Mhta's case was
in respect to Mobile Bocking Clerks. This distinction was
noted ﬁhile allowing a few review petitions in some O.As
“and iniU,A. No, 131/92 Lalji Shukle and Ors, the only ‘
directﬁon given was that the respcndents mey consider and
analys§ the cases of Mobile Bocking Clerks end find out

if anygscheme can he framed by them laying down a parti-
culasr criteria for re-engaging them on cssual or daily g?
basis. Ajainst this decision, the Railway Authorities
preferred an SLP before the Hon, Supreme court and the
“Hon, §upxeme court by @n order dated 7.4.94 passed the
following order:-

" Delay condonec. The order only gives & dire-
ction to the petitioner to find out any scheme
can be framed. The Union of India
can examin2 the matterx and if it is
not possible to frame a scheme, record

its finding accordingly., There is no
obligation cest by the impucned order
that the scheme should be framed in eny

Case subject to the 8bove observations the SLP

is dilspcCsed of",
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eboevenehs et isns theaspecialdfeave petitien 2t eiePete e ogt
Subseyuently, the Railway administratien consideredx the
pessibility ef framing & scheme in the light ef the aire-
;ctions given in Lalji Shukla's casé by the Bench ef this
Tribunal which was dlse repeated in seme other 0O.As which
came fer decisien subsequent te the decision in Lalji

Shukla's case.

12, The Railway Administratien in the supplementary
counter affidavit have indicated that they have taken a

decisien that ne scheme canbe framed fer Volunteer’Ticket
Cellecters fer abserptien and regularisation in greup'C!
4

e
categery pests since this weuld militet egainst the statutery

previsions laid down fer Recruitment ef Ticket Ceollecters etc

as centained in para 127 ef Section B of Chapter I ef the
Indian Railwey Establishment Manual 1989 Edition, They have

further taken the view that ne such pests er vacancies exists

en the Railways fer Voelunteer Ticket Cellecters/Mobile Bocking

Clerks feor their re-engagement en casual er daily basis,

15, It was also held thet re-enzgagement will burden

the public excheguer and will &lse enlarge backdeer entry

and will afféct reservatien pelicy as contained in Article
16(4) of the €enstitution eof India. It wss alse held that
framing ef such a scheme fer those Volunteers whe have clearly
worked fer a peried ef merely for 5 te .1g days will be against

public interest as the pests filled up by them are generally
by direct recruitment threugh the Railway Recruitment Board

epen for general competitien and the eligible persens at large

would be deprived ef their legitimate rights,

Qﬁc\ o v updd




13, Admittedly, this scheme has been given up after
47.11.86 and the Railway Administratien has fer cogent reasens

indicated that it was net feasible te drew up & scheme &s

regyuired in oerders passed kn varieus O.A.s

16, Shri B.B. Paul has also invited @ , our attention

to certain decisions in review petitiens which were allowede

ﬁ@@@ﬁg}%b‘On the basis ef an cnolegy of the decision by the
Pr1nc1pal Bench in 'Neera Mehta's case direction fer re-—engage

ment had been passed in the O.As, While @@@@dﬁ?@ allewing the
|

review pegitiens it was neted that the decisien in Neerea
Mehta's case was confined te Mobile Booking Clerks and there
is ne parity between Mebile Boekiny Clerks and Velunteer

Ticket Collectors., The present applicents fall in the later
caetegoery.

lé. Quite a large number ef decisions have been renderec

frem time to time and the view taken in the earlier decisiens

have been washed dewn er even net accepted in latér decisiens

and a directien te drew up a scheme was enly previded as in

Lalji Shukla's case(Supre ), which wgs followed in many other
subseyuent decisions, The turns ond twists which have ‘taken
place in the view expressed on the question hzave been referred
to show that the decisions of this Bench of the Tribunal on
the basis of which the applicants /c 521m1ng similar benefit
being extendes to them do not hold the field.
iq. we mey now take up fOr consideration the plea of
benefit of the

4 = ) -+ %
che applicents that the jacecisions in some O.As in favour of

similerly situated perscns may be extended tc the gpplicante,

It is now fairly well settled that the judcment of the Tribun:
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{bf that mctier of any court does not give rise 12 a

cause of action., It is the orders of the authority

concerned or their inaction which give rise to the
grievance and the cause vf action basecd upon thlc has tc
be considered for purposes of determining whethesr the
petition 1is barred by time under the prcvisicns of Sec,

21 of the Administrative Traibunels Act.
13, As was noted by the Madrss Bench of the Central
Administretive Tribunal in & decisicn reported in (1654

) ivisional Accountanis Assucia-

<)

28 AIC pg. 20U 'Tamil Nadu
tlon and urs. Vs, Union of India and (rs, this position of
law hes been clesrly affirmed in the judgment of the
Supreﬁe'COurt in-'BhOOp Singh Ve. Jnion of Indis and Crs.

\

(1892 ) 21AIC page 675. Before the Madras Bench the

O

question of delay was reisec and it held that since the
delay has not been satisfactorily explained the C.A was
re jected on the ground of limitation alone, In that
case an corder adverse toO the agpplicants was passed cn
14.10,86. A decision on a similar order was renderea

Lty the Chandigarh Bench of the Tribunal on 1.5.91. Ther
after the applicants Assccigtion moved in th8 mstizr and

me

L
o
Lo
(]
@)
Lo
(%]

sentelion, S years delay was held as fatal.

1€, A Full Bench of the Ernakulam Bench of the

Tribunal in & decision reportzd in (1994 ) 28 AIC 177 hsas
also taken the view thet decisions in similar cases cannot
'g;ve & fresh cause of action and the period must be counted

from the dete the cleim relates,

\
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2f. The Hon 'ble Supreme Court in 'Bhcop Singh Vs. Union

oi Indie snd OUrs(Supra; had interclia, held that"inordinete
is

and unexplained delay and laches by itself/a good ground

to refuse relief to the petitioner irrespcctive of the
merit of his claim. It was alsc ohserved thet Art. 14 or

the principle of non=discrimination is eguitable principle,

v

her2fore, eny relief clecimed ¢cn thet basis must itself
s y

63

c founded on eguity end nct be elien {0 thet concept".

231. Ve may also refer ic a relevant observation mede in a

recent decision of Hon, Supreme Court in 'Retan (aancra
Semant and Ors, Vs. Union ot Indie and ors reported in

1694 $.C.C(L&S, page 182, The petitioners béfore the Supre-
me Court in that cage were casual lsbourers of south eastern
Rallway. They were 2lleced to have been eppointed between
1G84-6¢ and represented between 1S75-78. They, throuch

their petition sought ¢ directicn to be¢ issued to the opp.
parties to include their nemee in Live Casual Labcurers \
Re;istei after due screening end to give them re-employment
according to their senicrity, The basis for the claim |
amongst others amxd was a few judgments rendered by the Apex |
court in 1985 &ndMf87 directing the Railwey Authcrities to

repere & schems and-to absorb the casual labourers in

i)

eccordance with their seniority, The petitioners appeared
to have made a representation in 1SSC to the Authoiities in
which it was clleged that they ere not followinc the orders
cf the Supreme court, High court of Calcutts and Czlcutta
Bench of the C,A.T. In the facts of the said case the Hcn,
Supreme Court, tock the view that since no explanztion has
been ¢given as to why the petitioners did not approech till

1990 held that two questiocns arise;
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following
"
23.

a7

are

vhether the petitioners/entitled as a
matter ot richt to reemployment.
whethar they heve lost iheir right,
if eny due to delay.

While dealing with the said question the
observetion was made i=
Pelsy itself deprives & person of his
remedy aveilable in law. In absé@nce of
aﬁ} fresh cause of action or any legislation
a person who has lost his remedy by lapse
of time logses his righi as well",

A Full Bench ot the Tribunal(PE, while

deciding U.As 767 and 842 of 198% mede the following

ralevant cbservation:-

T
i

* It is nol openes tc court of record to
pass an order in respect of persons who
ere notu even present before it by any
cyplication or petition. In this view
cf the matter the view teken in the
case of cne ¢r more employee by a ijudicieal
forum cennot be i?vso factc made appli-
cable to &ll cther employe=2s n the same
cadre, renk or situaticn by another

judiciel forum."

his cbservetion also sugpcrts the view taken hereinsbove

thet the judgment in a case does not give a cause of

. who

acticn to another employee,/claims to be similarly

circumstanced es the gpplicant in other case earlier

decided.
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24 . Gh:ii B.B. Paul, lecrned ccunsel appzaring for . —
the iaspondcnts have invited our attention to ¢ decisuon
rencered by the riincipal Bench in ‘'ashish Chakraborty Vs,
Union of indlig and Urs, .eported in 1994(1, AIJ 382, In
the caid case the fasts are almost identical as in the
case in hand, The applicant slleged that he was engaced
as Mobile Bockino Clerk from 1,6,85 €0 1£,7.85 and had not
been engacsd thereefter. He mede & reppesentation statine
that herhas worked for 32 dgye in 1985 and in view of the

.22 he be elsc

n

ci:c@laf cf the Hailway Foard dated 31,
ccnside}ed for ebsorption as Mobile Booking Clerk. The
applicgnt's representetion was re jected and he was informed
that hé cannot bz éebsorked in terms of the letie: deted
12.8,92. In th2 szid czse the gpplicani based his claim
on the;basis of & decisicn of the F.,B. in g similer bunch

cf the icases, The Division Bench tock the view thet

‘

there ls no perity or similsrity hetween the applicants

e

case and ihe applicante in the bunch of cases decided

sariler, It was held that since the services of the
applicant was not discontinued es a result of Reilway

Bcard's letier dated 17.11.86. the ap, licent's cus® was
k%g’not coverzd by pare 3 of ihe Railway Board's letter
dated é°2°QC, Since he was not discherged consequent
upon discontinuance of the scheme by the zcnal Railway
as & result of letter dated 17.11.86. The same situation
obtains herein also asnd wehave alrecdy held accordingly.
25, in the said case, referring tc the decision of the
Supreme ccurt in 'Bhoop Singh Vs. Union of Indie and Ors

(Supra), the guestion of deley wss also
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considgred and it was held that the petition was barred
by limitation, The cause of action having accrued & in
July 1985. The said U.A was filed sometime in the year
1593,
26, " The learned counsel for the respondents also
invited our attention to another decision rendered by the
same Division Bench of the Principal Bench in 'Anil Babu
Sharma ¥s. Union of Indie and Ors reported in 1994(1) ATJ
pc=84.
2%. The petitions before us are clearly barred
by limitation as providéd in Sec. 21 of the Administrative
Tribunals Act. :The provisions of the Railway Board's
letter dated 6.2.90 is not attracted and applicable to the
applicants,
29. Admittedly, the scheme hesx been given up
since after 17.11.86 and is no longer in force., This fact
cannot be 19SE sight of. The agplicants therefore, cannot
be granted[geiieisprayed for by them. The applicants also
raised a plea that one Shri R.N. Shorey and 12 Others Volu-
nteer Ticket Collectors have been included in the approved
list of 1982, It is, therefore, pleaded thaet the reSpénde-
nts have been given re-engagement to some Volunieers as
Volunteer Ticket Collectors on Pick and Choose basis,
zq. ' In the counter affidavit, it has been indicata
thet the 12 persons named in para 4.1C of the leading C.A
had been re-engaged as lobile Booking Clerks and not as
volunteer Ticket Collectors, The allegation, theiefore,
ha% bean denied. Be that as it may, the abplicants would
be entitlad to the relief claimed by them only_if it is

based on any statutory provision, The act of the respo-
noents in re-engaging a few which has been satisfactorily
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expleined will not give rise to discriminetory treatment.

The applicanus in 2ffect ere secking re-engagement on the
strength of having worked for a period panging betwzen
L0 18 ceys,which elsc 1s doubtful,and has been disputed

by the respondents,
y

30, In view of the dliscussion heresinabove, an

& totality of the circumstences we are not pursuaded to

crant the relisfs claimed for by the applicanis., The O.As

lack meril &and arex accordingly dismissed. No order as to g
; feet o

costs,:

32. : The copy of the jusgment shall be glaced

on each of the U.As which have been decided by .his common

juogment, | o ~ -
—
p—
( K. MUTHUKUMAR ) (FBLC. SAKSENA
MEVMBER(A) VICE CHAIRMAN

. : - . <
CATED; DECEVBER,(Tu, 1994




